[9 February, 2021]

STATEMENT BY MINISTER

Status of implementation of recommendations contained in the Three Hundred and
Twenty-ninth Report of the Department-related Parliamentary Standing Committee on
Science and Technology, Environment, Forests and Climate Change

THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF SCIENCE
AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES (DR. HARSH
VARDHAN): Sir, with your permission, | wish to lay a statement regarding Status of
implementation of recommendations contained in the Three Hundred and Twenty-
ninth Report of the Department-related Parliamentary Standing Committee on
Science and Technology, Environment, Forests and Climate Change on Demands for
Grants (2020-21) pertaining to the Department of Science and Technology, Ministry
of Science and Technology.

MR. CHAIRMAN: Hon. Members, | have to inform that a Supplementary List of
Business has been issued by the Secretariat today regarding suo motu statement to
be made by the hon. Home Minister at 11.30 am regarding avalanche in Chamoli
district of Uttarakhand. The Supplementary List has been uploaded on the Rajya
Sabha website and the Members Login Portal.

The statement to be made will also be uploaded on the Members Login Portal
as soon as it is taken up in the House.

Now, we will take up Matters to be raised with the permission of Chair.
Shri Mahesh Poddar.
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MR. CHAIRMAN: See, things are not made out of request. Leave it.

SHRI V. VIJAYASAlI REDDY (Andhra Pradesh): Sir, | may kindly be permitted to
submit something.
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Sir, my intention was never to bring any disrepute or make the Chair
dysfunctional. | am no one to make the hon. Chairman of the Rajya Sabha
dysfunctional. Yesterday’s episode was because | was in a state of anguish.
Therefore, | wish to take back my words. | sincerely regret for the comments made by
me yesterday. They were unintended and made on spur of anguish as | had become
emotional. And, | assure you, Sir, | had no intention to hurt you or cast aspersions on
the Chair.

|, therefore, regret once again and assure you that it will not be repeated once
again. Thank you very much, Sir.

MR. CHAIRMAN: Okay, leave it. The matter is closed now.

MATTERS RAISED WITH PERMISSION

Need to ban use of objectionable language/ derogatory content on OTT platforms
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